BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (I.B) No. 36/9/NCLT/AHM/2017

Coram: _ ' - Present Hon’ble Mr. BIKKI RAVEENDRA BABU
' ' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 05.07.2017

o ?vi‘
Name of the Company: - Nagai Power, Ltd
' ' V/s* -
GEI Ind_ustrial Systems Ltd.

Section of the Companies Act: Section 9 of the Insolven_yy and Bankrupcy

 Code
S.NO. NAME (CAPITAL LETJ'ERS) _DESIGNATION RﬁEPRESE_H_N‘TATION _______ SIGNA'[uRE'
1 SHASHMNATH SWLVELl OOV OCcOTE ' . . Ar'
- - - OREGRATIOMDL =
CACOTTOR
2. '
ORDER .-

Learned Advocate Mr. Shashvata Shukla present for ‘Operational Credltor/
Petltloner None present for Respondent.

' Heard arguments of Learned Counsel for Petitioner/ Operational Creditor.

Petitioner is directed to issue notice to Respondent/ Corporate Debtor informing the
date of hearing along with copy of this order and shall file proof of service.

[ist the matter on 10.07.2017.

MIV

BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 5th day of July, 2017.



